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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 895/2024

In the matter of:

Owais Khan .... Appellant
Versus

Gomwl. B NCT 0f Delhi. ..cc.ovommssimi i oteson oo Respondent

s, 1. | FNEEs Particulars Page No.

_{m,,,

| 1. Action 7tz11{_en?rerpomrL on behalf of the Delhi Pollution
| Control Committee with respect to order dated 1 — %
| ' 04.09.2024,

\
,}, e NIy

I i -
| el , Annexure -1
| | Copy of the letter dated 04.11.2024 issued to MCD.| Y — o

i
3 Annexure -2
! Copy of the reminder Jetter dated 09.12.2024 issued (:v _
| to MCD. ;

|
—— TS el £ . T — b |

4. Annexure -2 :
| Copy of the ATR of MCD dated 18.12.2024 3 - 10
| alongwith geotagged photographs

Filed B’"y_ o N&WS\

(Delhi Pollution Control Committee)

Dated: 31 12.2024
Place:
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 895/2024
In the matter of:

Owais Khan .... Appellant
Versus

Gavt. of NCT 6f Delhi.....oceeoeosssssssiessmnsssussmmssasssersinsosrasesanes Respondent

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON

COMTROL COMMITTEE WITH RESPECT TO THE ORDER
DATED 04.09.2024.

I, M.S. Rawat, Sr. Environmental Engineer, Delhi Pollution Control
Commiittee, 3th Floor, Block-B, IT Park, Shastri Park, Delhi- 110053, do

hereby solemnly affirm and state as under:

1. That, I am working as Sr. Environmental Engineer, Delhi Pollution
Control Committee and am conversant with the facts of the present case
on the basis of record maintained by Delhi Pollution Control Committee

in its ordinary course.

2 That, the Hon'ble National Green Tribunal taken up the matter on
04.09.2024 on the basis of the letter dated 31.10.2024 registered by

applicant. The grievance of the applicant hereill,b,_isl;"E_@b@@'ﬂﬁﬁ‘l}i‘qimg of
A B P Ny
‘fr.e - '\\5:‘{{:" \
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garbage one meter away from B-56, DDA Colony, New Jafrabad, Near

New Welcome Police Station, Shahdara, Delhi.

3. That This Hon’ble Tribunal took up this matter on 04.09.2024 pleased to
direct DPCC and MCD to file the action taken report.

4. That, in compliance with order dated 04.09.2024, DPC'C issued letter on
04.11.2024 w MCD and directed to take necessary preventive measures
for immediate removal and stoppage of illegal dumping of MSW at the
allege site and to submit the compliance report within 15 davs. Copy of

the letter dated 04.11.2024 is enclosed herewith as ANNEXURE-1.

Further a reminder was issued on 09.12.2024. Copy ef the reminder

letter dated 09.12.2024 is enclosed herewith as ANNEXURE-2.

5. That & meeting was taken by Member Secretary-DPCC on 23.12.2024,
as compliance report from MCD was awaited. During the meeting MCD
officials apprised its action and informed that cleaning efforts has been
undertaken by its staff like removal of garbage, painting of compound
wall plantatdon of saplings etc. (o prevent recurresce of dumping of
waste/garbage. MCD officials also provided its A«tion Taken Report
dated 16.12.2024 along with the geo-tagged photographs of the alleged
site. MCD officials also informed that the applicant (Sh. Owais Khan)

has also been contacted and he is satisfied with the cleaning work

undertaken by their departmeni. Copy of the action taken report dated
18.12.2024 provided by MCD is enclosed herewith as ANNEXURE-3.

S X
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6. It is therefore requested to this Hon'ble Tribunal that the present status

v

PONENT

report may kindly be taken on record.

VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit are
true and correct to the best of my knowledge based upon the documents and
records available in the office and nothing material has been concealed

3 1 DEC 2024 (
Verified at New Delhi on this ___day of December, 2024,

therefrom.

DEP NT
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[ . DELHI POLLUTION CONTROL COMMITIEE

v |
DPCC DEPARTMENT OF ENVIRONMENT, (GOVT, of NCT of DELHI) \“'l
" FLOOR. ISBT BUILDING. KASHMERE GATE, DELHL 110006 ;\s‘//

B i s oY
e W Velyiery
[ ‘{‘-"% Visit us at: nttp://dpce deibigont nic in Encagniment
F. No. DPCC (10)(10)(92) Leg-24/ ! f?g'" 7r e Dated: p Y //(/')__0,1,7
To,

The Deputy Commissioner,

MCD (Shahdara-North),

Keshav Chowk, GT Rd,

Near Shyam Lal College, Shahdara,
Delhi- 110032,

Sub: Regarding compliance of Solid Waste Management
Rules, 2016 as directed by NGT in OA No. 895/2024 in
matter of “Owais Khan Vs Govt. of NCT of Delhi”.

Reference: Hon’ble NGT order dated 04.09.2024 matter in OA No.
895/2024 of "Owais Khan Vs Govt. of NCT of Delhi”,

Sir,

This is in reference to the above mentioned Hon'ble NGT order dated
04.09.2024 matter in OA No. 895/2024 of “Owais Khan Vs Govt. of
NCT of Delhi”. Hon’ble NGT vide order dated 04.09.2024 has
directed as:

W s We accordingly, dispose of this Original Application by
directing Municipal Corporation, Delhi, to look into the matter and
ensure compliance with the Solid Waste Management Rules, 2016,
with regard to handling, processing, and disposal of solid waste.
They shall ensure that no solid waste is dumped unauthorizedly at
any place, here and there, in violation of the above rules.

b. We also direct Delhi Pollution Control Committee (hereafter
referred to as ‘DPCC’) to ensure compliance with SWM Rules,
2016 by Delhi Municipal Corporation and in case appropriate
remedial action is not taken by local body concerned responsible
for such observance/ compliance with the rules appropriate
punitive, preventive, and remedial action shall be taken by DPCC,
in accordance with the law, against the violator(s)............

Whereas, CPCB has published Solid Waste Management (SWM) Rules,
2016 in The Gazette of India on 08.04.20186, highlighting the duties and
roles of various departments in managing the Solid Municipal Waste
generated. Same may be referred on website of CPCB. (Website Link:
https://cpch.nic. in/uploads/MSW/SWM 2016 pdf and

N\©
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https://cpcb.nic.in/rules-2/). O

And whereas, Principal Secretary, Urban Development Department,

GNCTD framed “State Policy and Solid Waste Management Strategy for

Delhi” and same was published in public domain through Delhi Gazette
on 06.11.2017. Point 7.8 of this notification clearly highlights the

various roles of major support functionary departments/ authorities of
G N C i D . (Website
Link:htﬁps://wwx-v.dpoc.clelhigovt.nic.in.//u_pioads/pdf/StatePolicySWMStra
tegypdf6c76442a187a2b1¢5b072f25a76c60ea. pdf )

And whereas, the issue raised by the applicant Sh. Owais Khan in this
present matter is related to illegal dumping of substantial quantity of
garbage in front of his residence at B-56, DDA Colony, New Jafrabad,
near New Welcome Police Station, Shahdara, Delhi.

In view of the above, you are requested to ensure compliance of Solid
Waste Management Rules, 2016 and take necessary preventive
measures for immediate removal and stoppage of illegal dumping of
MSW at the alleged site and to submit the compliance report to DPCC
with before and after geo-tagged photographs of the alleged site within
15 days of issuance of this letter so that report can be filed before
Hon’ble NGT in time bound manner.

Yours sincerely

M.S. RXiwat
SEE, CFC-1

Copy to:

1. The Commissioner, MCD, Dr. S.P.M. Civic Centre, Minto Roadl,
New Delhi - 100002.
2. Master File-CFC-l.

2
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— DELIII POLLUTION CONTROL COMMITTEE

DPCC DEPARTMENT OF ENVIRONMENT, (GOVT, of NCT of DELIID \"; LIFE
o 5% FLOOR, ISBT DUILDING, KASHMERE GATE, DELHI-110006
“gpr Visit us at: http://dpce.dethigavt.nic.in
F. No. DPCC/(10)(10)/(92)Leg-24/ 4 [ iy § ~ £/ | Dated oG // ;,,/ a2,
Reminder-1
To,

The Deputy Commissioner,

MCD (Shahdara-North),

Keshav Chowk, GT Rd,

Near Shyam Lal College, Shahdara,
Delhi- 110032,

Sub: Regarding compliance of Solid Waste Management Rules,
2016 as directed by NGT in OA No. 895/2024 in matter of
"Owais Khan Vs Govt. of NCT of Delhi”.

Reference:

i. DPCC letter F.No. DPCC/(10)(10)/(92)/Leg-24/3873-75 dated
04.11.2024. (Copy enclosed)

Sir,

This is in reference to the above mentioned Hon’ble NGT order dated
04.09.2024 of OA No. 895/2024 in the matter of “Owais Khan Vs Govt.
of NCT of Delhi” and DPCC letter dated 04.11.2024, Hon'ble NGT vide
order dated 04.09.2024 has directed as:

. NET SR We accordingly, dispose of this Original Application by
directing Municipal Corporation, Delhi, to look into the matter and
ensure compliance with the Solid Waste Management Rules, 2016,
with regard to handling, processing, and disposal of solid waste.
They shall ensure that no solid waste is dumped unauthorizedly at
any place, here and there, in violation of the above rules.

b. We also direct Delhi Pollution Control Committee (hereafter
referred to as '‘DPCC’) to ensure compliance with SWM Rules,
2016 by Delhi Municipal Corporation and in case appropriate
remedial action is not taken by local body concerned responsible
for such observance/ compliance with the rules appropriate
punitive, preventive, and remedial action shall be taken by DPCC,
in accordance with the law, against the violator(s)............

Whereas, CPCB has published Solid Waste Management (SWM) Rules,
2016 in The Gazette of India on 08.04.2016, highlighting the duties and
roles of various departments in managing the Solid Municipal Waste
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generated, Same may be ref, ; ite Link:
ht;tps://cpcb.nic.inlup%,oi:ldsll?riserred it OE ORI, AWabslte and

https://cpcb.nic.in/rules-zj). W/SWM_2016.pdf

And whereas, Principal
GNC:T‘D framed . §ecreta

And whereas, the issue raised b
present matter is related to i||
garbage in front of his residence at B
near New Welcome Police Station

y the applicant Sh, Owais Khan in this

-56, DDA Colony, New Jafrabad,
» Shahdara, Delhi.

In this regard, DPCC vide letter F. s

i ; . No. DPCC/(10)(10)/(92)/Leg
24/3873-75 dated 04.11.2024 (copy enclosed) had requested to take
necessary action regarding compliance of Solid Waste Management

Rules, 2016 and to submit Action T: : thin 15
aken R office within
days. However, no reply is received so far, PROEL R0 HEm oS

In view of the above, you are again requested to take necessary action
for compl}ance‘of Solid Waste Management Rules, 2016 at alleged site
and submit Action Taken Report to this office at the earliest.

Yours sincerely

. oot

SEE, CFC-1

Enc. As above,
Copy to:

1. The Commissioner, MCD, Dr. S.P.M. Civic Centre, Minto Road,
New Delhi - 100002.
2. Master File.

egal dumping of substantial quantity of



Municipa301poratian of Delhi o T
Office of Executive Engineer EMS SHN S A el

d s i 1A
3" Floor, Room No.314, Zonal Office TWRDT 203 INDIA
Delhi-110032

y§ € - S -

No.: EE/EMS/SNZ/MCD/2024-25/ / < © Dated {9/ /R/Zo U
Subject:- Compliance of the order of Hon'ble NGT Principal Branch in 0.A.No. 895/2024 :

In reference of O.A.No. 895/2024 by the Hon'ble NGT Principal Branch New Delhi in respect
of Owais Khan, R/o B-56, DDA Colony New Jafrabad, New Welcome Police Station Shahdara Delhi.
The said 0.A. was disposed off on 04.09.2024 with direction to maintain the Solid Waste including
statutory regulatory and ensure compliance of the solid waste management rules, 2016 at the said
location/area. A compliance report was also to be submitted to DPCC within two months..

In this regard it is submitted that as per the compliance of said order by the DPCC, the site
has been cleared by Municipal Corporation of Delhi on regular basis. Latest photo is attached wnth

this letter. « |0 om»? AR Dten ond iy e e %w?wé L"\/
fening o Compond G+U & Planadern 4 copls s 4 €7

Y e caayy e c,Q olw\w\o ~ A eohm e e -M~o e 1 (EMS)

OUJPQG'( 20| Ay YQ&\L % VIt Shahdara North Zone

Sh. M.S.Rawat,SEE,CMC-| o\ esh oy

DPCC, Govt of NCT of Delhi
1% Floor, E-Block, Vikas Bhawan-II %—l\o o we (94 32) J*"’ A \j adaeln- |

Upper Bela Road, Civil Line, Delhi-54 iks & A B el )/\N T f"m(’b-*"’- L_,,_A o
Copy to:- RN cd A Loeric

1. SE(EMS), Shahdara North Zone
2. Office Copy

Enclous! - JQ. fﬁm .
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Municipal @r@ration of Delhi :
Office of the Executive Engineer(EMS) ®

Zonal Office, Keshav Chowk'
Delhi-110032 &S G

No. EE(EMS)/SHN/2024-25/D- | L) Dated oY \ ‘;zm_( 20 =Y

- Compliance of the order of H'onble NGT P
895/2024.

A complaint re
Principal Bench New Delhi
Jaffrabad, New Welcome Police s
disposed off and passed the order at poin

rincipal Bench in 0.A.No.

Subjec

O.A. No. 895/2024 by the Honble NGT
n, Resident of B-56 DDA Colony New
The said O.A. has been

nclosed herewith.

gistered in the form of of

from Owais Kha
tation, Shahdara Delhi.

t no. 1 to 8 which is e
ed to maintain the Solid Waste including
nagement rules,

Vo
E(EM S)

Shahdar North

In view of above order, SS(SHN) is direct
ctatutory regulatory and ensure compliance of the solid waste ma

2016 at the said location/area.

XK ‘Sanitation Superintendent, SNZ

Copy ‘g_o-:’:
 BE-(EMS) for kind information

bi/.)dﬁice Copy
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